
) 

Applicant(s) 

., i .. 

·,, 

THE CENTRAL ADMINISTRATIVE TRIBUNAL 
.JAIPUR BENCH, JAIPUR 

ORDER SHEET 
APPLICATION NO.: ---------

Respondent (s) 

Advocate for Applicant (s) 
' . Advocate for Respondent (s) 

NOTES OF THE REGISTRY .ORDERS OF THE ~RIB.UNAL 

03.06.2005 ,'··· •' 

' 

CP 39/2005 (OA 2112005) 

Mr. VirendraLodha, Counsel for the applicant. 

Heard the teamed ·counsel for the appHcant. 

Learned counsel for the applicant seeks permission to 
withdraw this Contempt Petition.- Pennissio~1 gi:mited. ..· 

This Contempt Petition is dismissed as having been 
withdra'\lvn. ? . 
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